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Abolishing Capital Punishment

L158. DR.NARREDDY THULASI
REDDY: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether there is any proposal
under Government's consideration to
abolish capital punishment in the country;

(b) if so, the details thereof; and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT) :

(a) No, Sir.

(b) Does not arise.

(c) There is no proposal to abolish
capital punishment in view of its
deterrent effect.
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